- . : - %Second Floor, L
T Commeréial Complex,

' ' ' R JEEE Indiranagar,
s e Bangalore-SB.

( ,g: Dated' 1 7 NOV 1993

nplecmmN NO(s) 736 of 1993,

\.

HPPLICANTS S R La\arence ' /s, Ecsg ‘1\'05 S.ﬁccounte Officer Brdnance
h actory,nadraa and Others.

)
1.  Sri.S. Laurance Senior luditor, :
- - Office of the Pay and Accounts Officer(ﬂrs),
fn.tE. G. & Centre Bangalore-SSO 042. o
2, L Sr1 n Vasudeva Rao Central Govt,Stng. Counsel

8 High Court 81dg,8angalora-1

'$UBJECT:- Foruardlno of coples of the Orders passed by

the Central Administrative Trlbunal Bangalore., o
= C XX X '

Please find enclosed hereulth & copy of the

_ORDER/STRY ORDER/INTERIN ORDER/, Passed by this Trlbunal

. .

_1n the above mentzoned appllcatlon(s) on_ 09-11-1993-
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&
CENTRAL ADMINISTRATIVE TRIBUNAL
BANGAIORE BENCH
1 - - 0.A. No.736/93.
TUESDAY THIS THE NINETHDAY OF NOVEMBER 1993 - | !
shri Justice P.K. Shyamsundar ... Vice-Chairman
Shri V. Ramakrishnan ... Member [A]
S. Lawrence,
Senior Auditor,
Office of the PAO [ORs],. ‘
MEG & Centre,Bangalore-42, ... Applicant
\ .
1. The Accounts Officer,
Ordnance Clothing Factory,
Avadi, Madras-54. |
. 2.
P The Chief Controller of Accounts [Factorles],

10—A, AuCkland Road, Calcutta-1.

3. The Controller General of Defence Accounts,
~ West Block V, R.K. Puram, New Delhi.

4. The Union of India represented by
the Secretary, Ministry of Defence,
Ordnance Factory Board,
No.10A, Auckland Road,
Calcutta-1. ... Respondents

[By Advocate Shri M,Vasudeva Rao .
Addl. Central Government Standing Counsel] -

ORDER | | %

vShri Justice P.K. Shyamsundar, Vloe-Chairman ‘
| The applicant in person. He says that his grievance has k\) ‘
remedies by the department. -In the circumstances this appli- ;
ation has outhved its usefulness and, therefore, it is dlsnussed |

i having became infructuous.

ABBITIONAL BENCH
BANGALORE




